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: . s T . : " Government of India
Centralized Processing Cell | TDS Reconciliation Analysis and Correction Enabling System Income Tax Department

Form 26AS

Annual Tax Statement under Section 203AA of the Income Tax Act,
1961

* See Section 203AA and second provision to Section 206C (5) of the Income Tax Act, 1961 and Rule 31AB of Income Tax Rules, 1962

EENMEREI @Y IR T EE NV ARCDE1234F Current Status of PAN :Xail: 2079-20 2020- 21

Name of Assessee <Taxpayer Name>

Address of Assessee 137, DEF Layout, ABC Road, Bangalore, Karnataka, India. Pincode - 123456

« Above data/Status of PAN is as per PAN details. For any changes in data as mentioned above, y ou may submit request for corrections

Refer www.tin-nsdl.com/www.utiitsl.com for more details. In case of discrepancy in status of PAN please contact your Assessing
Officer

* Communicationdetails for TRACES can beupdated in 'Profile section. However, these changes will not be updated in PAN database as mentioned above

(All amountvalues are in INR)
PART A- Details of Tax Deducted at

Source
Name of Deductor TAN of Deductor . Total Amount Paid/ Total Tax Deducted * Total TDS

: Credited Deposited
1 ABC LIMITED ABCD12345G 3402000.00 340200.00 340200.00
Sr. | Section' Transaction Date Status of Date of Booking Remarks** Amount Paid / Tax Deducted # TDS Deposited
No. Booking* Credited
1 1941(b) 11-Dec-2019 F 31-Jan- 2020 - 414000.00 41400.00 41400.00
2 1941(h) 09- Nov-2019 F 31-Jan-2020 - 414000.00 41400.00 41400.00
3 1941(b) 09- Nov-2019 F 31-Jan- 2020 - 414000.00 41400.00 41400.00
4 1941(b) 06-Sep-2019 F 03-MNov-2019 - 360000.00 36000.00 36000.00
5 1941(b) 10- Aug-2019 F 03-MNov-2019 - 360000.00 36000.00 36000.00
3] 1941(b) 06-Jul-2019 F 03-MNov-2019 - 360000.00 36000.00 36000.00
7 1941(b) 04- Jun-2019 F 24- Jul-2019 - 360000.00 36000.00 36000.00
8 1941(b) 06- May- 2019 F 24- Jul-2019 - 360000.00 36000.00 36000.00
9 1941(b) 06-Apr-2019 F 24- Jul-2019 - 360000.00 36000.00 36000.00

PART A1 - Details of Tax Deducted at
Source for 15G /15H

Mame of Deductor TAN of Deductor Total Amount Paid/ Total Tax Deducted # Total TDS

Credited Deposited

Sr. | Section! Transaction Date Date of Booking Remark s** Amount Paid/Credited | Tax Deducted # TDS Deposited
No.

Mo Transactions Present

Assessee PAN: ABCDE1234F Assessee Name: <Taxpayer Name> Assessment Year: 2020- 21

PART AZ - Details of Tax Deducted at Source on Sale of Immov able Property u/s 1941A/ TDS on Rent of Property u/s 194I1B/ TDS on payment toresident contractors and
professionals u/s 194M (For Seller/Landlord of Property/Payee of resident contractars and professionals)

Acknowledgement Name of Deductor PAN of Deductor Transaction Date Total Transaction Total TDS
Number Amount Deposited**
1 AB12345 AEC ABCDE1234H 29-Jun-2019 3100000.00 31000.00
Sr. No. TDS Certificate Date of Deposit Status of Booking* Date of Booking Demand Payment TDS Deposited***
Number
1 AB12345 29- Jun-2019 F 04- Jul-2079 No 31000.00
Acknowledgement Mame of Deductor PAN of Deductor Transaction Date Total Transaction Total TDS
Number Amount Deposited***
2 AB12345 AEC ABCDE1234H 09-Dec-2019 5157700.00 51577.00
Sr. No. TDS Certificate Date of Deposit Status of Booking* Date of Booking Demand Payment TDS Deposited***
Number
1 AB12345 09-Dec-2019 F 12-Dec-2019 No 51577.00
Acknowledgement Mame of Deductor PAN of Deductor Transaction Date Total Transaction Total TDS
Number Amount Deposited***
3 AB12345 AEC ABCDE1234H 26-Sep-2019 3898300.00 38983.00
Sr. No. TDS Certificate Date of Deposit Status of Booking* Date of Booking Demand Payment TDS Deposited***
Number
1 AB12345 27-Sep-2019 F 03-0ct-2019 No 38983.00
Acknowledgement Mame of Deductor PAN of Deductor Transaction Date Total Transaction Total TDS
Number Amount Deposited***
4 AB12345 AEC ABCDE1234H 30-Sep-2019 747882.00 7478.82
Sr. No. TDS Certificate Date of Deposit Status of Booking* Date of Booking Demand Payment TDS Deposited***
Number
1 AB12345 02- Nov- 2019 F 06- Nov- 2019 No 7478.82
Assessee PAN: ABCDE1234F Assessee Name: <Taxpayer Name= Assessment Year: 2020- 21

PART B - Details of Tax Collected at Source

Name of Collector TANof Collector Total Amount Paid/ Total Tax Collected * Total TCS
Debited Deposited
Sr. No. | Section’ Transaction Date| Status of Booking* | Date of Booking Remark s** Amount Paid/ Tax Collected +* TCS Deposited
Debited

Mo Transactions Present

PART C- Details of Tax Paid (otherthan TDS or TCS)

Major ® Minor 2 [ Surcharge Education Others Total Tax BSR Code Date of Challan Send Remark s**
Head Head Cess Deposit Number
1 0020 100 2500000.00 0.00 0.00 0.00| 2500000.00 0012345 12- Mar- 01234 -
2020
2 0020 100 2500000.00 0.00 0.00 0.00| 2500000.00 0005678 12-Mar- 05678 -
2020

PartD- Details of Paid Refund

Assessment Year . Refundlssued Nature of Refund Amount of Refund Interest Date of Payment Remarks

Mo Transactions Present

Part E- Details of SFT Transaction

Type Of : Name of SFT Filer Transaction Single/Join Number of Amount Remarks**
Transaction Date tParty Parties
Transaction
1 SFT-012 PQRS OFFICE 13T 08-Apr- Single 1 3062500.001 Mixed -
INDIA 12345 2019
2 SFT-012 PQRS OFFICE 13T 08-Apr- Single 1 3019280.00| Mixed -
INDIA 12345 2019
Assessee PAN: AEBCI Assessment Year: 2020- 21

Notes For SFT: Due date for filing Statement for Financial Transactions by specified entities (Filers) is 31st May, immediately following the FYin which transaction is registered /
recorded. This section will beupdated after filing SFT.
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